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MINUTES OF  THE MEETING NO.05 (2015-16) OF EXPORT FACILITATION COMMITTEE (EFC)   HELD ON   

29.10.2015 AT 3.00  PM   AT UDYOG BHAWAN, NEW DELHI UNDER THE CHAIRMANSHIP OF SHRI  D.K. SINGH,  

ADDITIONAL  DIRECTOR GENERAL OF FOREIGN TRADE, DGFT. 

 

The following were present in the Meeting:- 

 

Sl. No.  Name Designation  Department/ 

Ministry 

Tel. No.  E-mail Address D
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1. Shri D.K Singh Addl. DGFT DGFT 23063466 

Ext. 201 

dksingh@nic.in Chairman 

2. Shri Anand  

Krishna 

DIG of Forest (SU) MoEF&CC 24695223 

7838028593 

sudivision@gmail. 

Com, 
anand1958@gmail.

com 

Member 

3. Shri Dilip 

Kumar 

Srivastava 

Assitt. 

Commissioner 

  (QC) 

DAC 01123386236 

9953445863 

dilipkumar.srivast
va@nic.in , 

Member 

 

In attendance  

Shri S.K. Samal                Jt. DGFT 

Shri Sanjay Kr. Tiwari               Dy. DGFT 

Shri Vinod Kumar Sharma    FTDO 
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TOTAL CASES:  19 

 [A] Deferred Cases  
 

S. 

No 

Name of the Firm and File No. Product, Quantity 

and FOB Value 

Date of receipt 

of application 

Remarks 

1. M/s SEA6 Energy Pvt. Ltd., 

Bangalore. 

F.No.1/91/110/13/AM15/EC 

 

360000 

Dried red seaweed 

USD 360000 

 

9-7-2014 No response is coming from he 

firm. Can be revived after reply. 

File to be closed. 

 

2. M/s. Kerala Forest Development 

Corporation Ltd., Kottayam Kerala 

F. No.05/30/162/223/AM14/EC 

500 Kg. Sandalwood 

oil 

FOBUSD 11,94,267 

31.10.2013  Member from MOEF&CC 

informed that  The firm need to 

submit proposal in Form-I and  to 

deposit fee amounting Rs. 10,000/  

to NBA to process the case further 

by MOEF&CC. Deferred the case. 

To issue detailed reminder to firm 

way of letter/email  for complying 

to the requirement of MOEF&CC. 

3. M/s. Radhey Shyam Trading 

Bhuj (Kutch), Gujarat 

F.No.01/91/110/37/AM 15/EC 

5000MT Processed 

Silica Sand (White) 

FOBUSD 1,75,000 

14.01.2015 Deferred the case.  To obtain 

definite view of Ministry of Mines. 

4. M/s. SDS Ramcides CorpScience 

Pvt. Ltd., Chennai 

F.No.01/91/110/29/AM16/EC 

547.500 MT 

Allwin Wonder, Allwin 

Top, Allwin Legume, 

Allwin Elixer and 

Allwin Gold 

USD 4354000 

27.05.2015 Deferred for want of comments 

from Ministry of Chemical and 

Fertiliser.  

5. M/s. Patel Seed Company Delhi 

F.No.01/91/110/43/AM16/EC 

1. Onion Seeds Nasik 

Red 62 MT USD 

248000. 

2.Onion Seeds Nasik 

Red  55.5 MT 

USD 235875 

3.Onion Seeds Bombay 

Red  54 MT 

USD 283500 

29.07.2015 Rejected as per 

comments/recommendation of 

DAC. 

6. M/s. Patel Seed Company Delhi 

F.No.01/91/110/44/AM16/EC 

1. Onion Seeds Nasik 

Red 71 MT USD 

284000. 

2.Onion Seeds Nasik 

Red  49.5 MT 

USD 210375 

3.Onion Seeds Bombay 

Red  40.25 MT 

USD 211312.5 

29.07.2015 Rejected as per 

comments/recommendation of 

DAC. 
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7. M/s. Bharat Nursery Pvt. Ltd., 

Kolkata 

F.No.01/91/162/28/AM16/EC 

1.Onion Seeds Nasik 

Red  20 MT, keep long 

2.5 MT, Sukhsagar 2.5 

MT and Agri found 

dark red 5 MT 

USD 213709.677 

05.08.2015 Rejected as per 

comments/recommendation of 

DAC. 

 

 

[B] New Cases 12 

S. 

No 

Name of the Firm and File 

No. 

Product, Quantity and 

FOB Value 

Date of receipt 

of application 

Remarks 

8. M/s. B.V.. Mallesappa & Co., 

Bellari, Karnataka 

F.No.01/91/110/52/AM16/EC 

 Onion Seeds Nasik Red 5 

MT USD 120 Per 100 kg. 

25.09.2015 Rejected as per 

comments/recommendation of DAC. 

9. M/s. Horticultural Impex 

Dehradun. 

F.No.01/91/110/53/AM16/EC 

 Ceudrus Deodara 

(Forestry Tree Seed) 10 

MT USD 160425 

25.09.2015 Deferred for want of comments 

/NOC of MOEF&CC. 

10. M/s. SAi Fertilizers Pvt.,Ltd., 

Kolkata. 

F.No.01/91/110/56/AM16/EC 

 Single Super Phosphate 

(SSP) 

2650 MT INR 

3,31,25000/- 

04.09.2015 Deferred for want of comments 

/NOC of MOF&C. 

11. M/s. Gujrat Fluor chemicals 

Limited, Noida 

F.No.01/91/110/60/AM16/EC 

 Monochloro Difluoro 

Methane  

3000 MT 

FOB USD 3000000 to 

15000000 

17.09.2015 Approved  as per the NOC given by 

MOEF&CC. 

12. M/s. Gujrat Fluor chemicals 

Limited, Noida 

F.No.01/91/110/61/AM16/EC 

 Monochloro Difluoro 

Methane  

18000 MT 

FOB USD 18000000 to  

9000000 

17.09.2015 Approved  as per the NOC given by 

MOEF&CC. 

13 M/s. Chitale Genus  ABS 

(India) Pvt Ltd. 

F.No.01/91/110/62/AM16/EC 

 10000 doses of Frozen 

Bovine Semen 

FOB USD 16700 

17.09.2015 Deferred for want of Comments/ 

NOC from Department of Animal 

Husbandry, Dairying & Fisheries 

14 M/s. Saqalani Traders, 

Khatima Udham Singh Nagar 

F.No.01/91/110/63/AM16/EC 

 300 Cows 

USD 12,007,703 

23.09.2015 Deferred for want of Comments/ 

NOC from Department of Animal 

Husbandry, Dairying & Fisheries  
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15 M/s. BASF India Ld, Mumbai 

F.No.01/91/110/64/AM16/EC 

 NICSPARY 

100 MT 

USD 454,545 

16.09.2015 Approved as per the NOC of DAC 

subject to conditions imposed by 

DAC 

16 M/s. SRF India Ld, Gurgoan 

F.No.01/91/110/65/AM16/EC 

 Monochloride Di-Fluro 

Methane 

10800 MT 

USD 12420000 to 

59400000 

30.09.2015 Deferred for want of comments of 

MOEF&CC 

17 M/s. Sukaso Ceracolors Pvt 

Ltd., 

F.No.01/91/162/80/AM16/EC 

 Zircomat 5 Micron/325 

Mesh Powder (Ceramic 

Opecifier) 

1500 MTs 

USD 1824000 

24.09.2015 Deferred for want of Comments 

from Department of Atomic Energy 

18 M/s. Palamur Bioscience Pvt. 

Ltd., Secunderabad 

F.No.01/91/171/19/AM16/EC 

 500 Beagle Dogs  

USD 250000 

31.08.2015 Deferred for want of comments from 

MOEF&CC and Department of 

Animal Husbandry, Dairying & 

Fisheries. 

19. M/s. Kailash Seeds Pvt. Ltd., 

Jalna. 

F.No. 01/91/69/AM16/EC 

4.5 MT Onion Seed 

76500 USD 

27.10.2015 Deferred with a direction to seek 

fresh comments from DAC for all the 

12 cases (instant case and 11 cases 

rejected by 4th EFC) relating to export 

of onion seeds. A separate detailed 

O.M. to be sent to DAC. 

 

 

******* 

  

 


